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SHRI KARTIK OR AON : I would like 
to know from Government as to how many of 
these hundred branches are likely to be located 
in Chota Nagpur and Santhal Pargana area 
and whether they are aware of or have 
received any complaints that it is extremely 
difficult for small farmers to get loans from 
tlie banks without ptrting away with a part 
of the loan sanctioned to them. Will they take 
note of these things whil«* opening branches in 
the backward areas of Chota Nagpur and 
Santhal Pargana ?

SHRIMATI SUSHILA ROIIYTGI : 
These facts have been brought to thv* notice of 
CGovernment and I can assure the hon. Mem
ber that we arc quite alive to the diffic ulties 
and will be wotking in that direction. Apart 
from that, I v\iiuld like to tell the House that 
certain steps aic being taken to promote* these 
measures with spec u l ief»ience to backward 
areas and neglected centres. Special steps 
have been taken in Bihai and Uttar Pradesh 
and certain centres where thete were no bank* 
mg facilities. I have figures with me and if
hon. Membeis would like-, I will lead them
out.

: an^ST 3ft, anft 
3ft % S'TPTT fo  STrfti'TS 3ffa <̂W*t

&  I  I % 3TT^r ^ c f t  g %

s n f E r #  % arsn^ ^  f r m  % ŝrt cfm 
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SHRI BHAGWAT JHA AZAD : To the 
best of our information and when I say “our” , 
it includes myself and most of the Members— 
even after the nationalisation of banking, a 
very small percentage of these loans are being 
given, what to mention of the small and 
marginal farmers. If the Government contest 
that information of ours, may I know what 
percentage of the total given to farmers is 
given to the marginal and small farmers ?

SHRlMVTI SUSHILA ROHATGI : We 
have the figure of the agricultural and other 
neglected sectors as a whole which works out 
to 2^ per cent of the entire thing. For the 
figure about small and marginal farmers, we 
need notice.

Construction o f Army Hospital* and 
Residential Accommodation in  1970-71

*608. SHRI V. MAYAVAN : Will the 
Minister of DEFENCE be pleased to state :

(a) how many new works like Army 
Hospitals and units of residential accommoda
tion were completed during 1970-71 ; and

(b) the number of officers and other ranks 
of Armed Forces and the number of civilian 
employees accommodated in the newly cons
tructed accommodation.

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (SHRI VIDYA CHARAN 
SHUK.LA) ; (a) and (b). A Statement is laid 
on the Table the House.

StaUmmt
Hospitals and Residential Accommodation 

completed during 1970*71 are as under

SI. Name of Hospitals Residential
No. the Service (m s .)______ Accommodation

Married 
Officers Other Civilians 
(Nos.) Ranks (Nos.)

_____________________CM*)
1. Army 2 755 4703 318
2. Air Force 2 528 2821 1074
3. Navy Nil 115 147 Nfj
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2, All these units of residential accom
modation have been allotted to respec
tive categories.

SHRI V. MAY WAN : I would like to 
know from the hon. Minister when the entire 
requirement of residential accommodation for 
Army, Navy md Air Force personnel and 
officeis, both married and unmarried, is going 
to be met aud what is the plan of the Minis
try in this regard ?

SHRI VIDYA CHARAN SHUK.LA: This 
matter was considered some years back by the 
Cabinet, and since there wr re large deficien
cies in accommodation, a plan for about 25 yrai s 
was made and an estimate was put at about 
Rs. 250 crores. But on account of spiralling 
of the costand the time that would be taken— 
the construction cost has gone up and wc 
feel that this amount might be doubled—, 
within the period that has been envisaged 1 
do not think wc will be able to meet the 
increasing requirements of Army, Navy and 
Air Force. Still, as 1 have indicated in the 
statement that I have laid on the Fable of 
the House, we are doing our best and we 
shall continue to review the requirt ments in 
relation to the rcsomces available and try to 
meet as much requirement of the armed 
forces as possible.

SHRI V M \YAVAN : I have seen in 
the statement the break-up of the details. 
But the percentage is not given there What 
is the percentage of IAF, Navy and Army 
personnel and oflicers who have got residen
tial accommodation provided by the Govern
ment ?

SHRI VIDYA CHARAN SIJUKLA : 
Whatever residential accommodation I have 
indicated here, all of them have been allotted 
and none of them is kept vacant.

SHRI S. M. BANERJEE : Part (b) of 
the question relates to the number of civilian 
employees also. I would like to know whether 
any amount has been earmarked for the 
construction of quarters for civilian employees, 
Class III and Class IV, working in various 
defence establishments for 1972-73 or for the 
Fourth Plan and whether it is a fac t that not 
more than 20 per cent or 30 per cent of the 
civilian employees in ordnance factories and 
other defence establishments are provided 
accommodation, and if so, how is this matter 
going to be improved.

SHRI VIDYA CHARAN SHUKLA: The 
civilian employees of Defence also get such

accommodation subject to availability. I  am 
not aware at this time as to what is the per
centage that has been fixed for civilian em
ployee*, but their requirements in some 
station are also taken into account while 
drawing up the plan.

SHRI K. GOPAL ; The hon. Minuter 
told us that they had drawn up a 25-year 
plan for housing for servicemen. I think, 
most of the servicemen will retire by the time 
this scheme is completed. It is not reasonable 
to keep servicemen away from their families 
for too long a time. In view of this, may I 
know whether Government propose to rotate 
these servicerncn to family stations from non- 
family stations after a regular and reasonable 
period ?

SHRI VIDYA CHARAN SHUKIA : 
This will be done.
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THE MINISTER OF LAW AND JUS- 
TICE AND PETROLEUM AND CHEMI
CALS (SHRI H. R. GOKHALE) : (a) to (c). 
Government have approved the setting up of 
a coal based fertilizer plant at Korba In 
Madhya Pradesh with a capacity of 4,95,000 
tonnes of Urea per annum. The project esti
mates and other details are being worked out 
by the Fertilizer Corporation of India. Accor
ding to present indications the project is likely 
to commence production towards the latter 
half of 1976-77.

A working Group, aet up by Government, 
has, on the basis of available data, indtartwl




